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(h) Both the petitioner and respondent are directed to

extend full-cooperation to the lRp to discharge his

statutory functions;

(i) Direct the personnel of Phadnis properties Limlted,

its promoters or any other person associated with

the management of Phadnis Properties Limited, to

assist and cooperate with lnterim Resolution

Professional to provide access to documents and

records and management of the affairs of the

Company.

3) Post the case on 10th Octobet,2017 with a direction to

the IRP to apprise the Tribunal, about steps being taken

by him from time to time, in instant ClRp, by way of filing

an affidavit.

4) The IRP is also directed to schedules meeting(s) of

concerned parties, verification etc, in such a way that

CIRP shall be completed well before the prescribed

time limit of 180 days under the Code.

RAVIKUMAR DURAISAMY
MEMBER (TECHNICAL)
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